it TIMES NATION

[ FORM A \
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankrupicy Board of India
(Insofvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/'S MUKTAR AUTOMOBILES PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of Corporate Debtor Muktar Automobiles Private Limited

2. | Date of Incorporation of the Corporate| 19.05.2011

Deblor

3. |Authority under which Corporate|Registrar of Companes - Goa

Deblor is incorporated / registered

4. | Corporate idensity No. of the Carporate | US0103GA2011PTCO06675
Debtor

5. | Address of the registered office and|Regd. office address: House No Plot No 92/93/54
pancipal office (if any) of corporate| Pieme Industrial Estate, North Goa, Bardez, Goa.
debtor India, 403511

6. |Insolvency commencement date in|13.03.2024

respect of corporate deblor
7. | Estmated date of dosure of insolvency | 09.09.2024 (180t day from the insolvency
resolution process commencement date i.e.13.03.2024)

8 | Name and regstration number of the | Name: Garima Diggiwal

insolvency professional acting as| Registration No.:

interim resolution professional IBSIPA-0011P-P-020182020-2021/13158

9 |Address and e-mall of the interim|Address: 91, Mop Colony, Maiviya Nagar, Japur,
resolution professional, as registered | Rajasthan, 302017

with the Board Email: garima286@@gmad com

10. | Address and e-mail to be used for|Address: 31, Moy Colony, Malviya Nagar, Japur,
correspondence with the interim|Rajasthan, 302017

resolution professional Email: cirp. muktarautomobiles @gmail.com
11. | Last date for submission of claims 27.03.2024 (14th day from the date of appomtment of
IRP Le. 13.03 2024)

12. | Classes of creditors, if any, under|NA
clause (b) of sub-section (6A) of section
21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals|na
identified to act as Authorised

Representative of creditors in a class
(Three names for each class)
14| (a) Relevant Forms and (a) Web link:
(b) Details of authorized hitps:www.ibbi.gov.in/homedownioads

representatives are avallable at (b) Not Applicable

Notice s hereby gven that the Hon'ble National Company Law Tribunal has ordered the
commencement of a corporate nsolvency resolution process of Mis Muktar Automobiles Private
Limited on 13th March 2023.

The creditors of Mis Muktar Automobiles Private Limited, are heraby called upon to submit thes
daims with proof on or before 27.03.2024 to the interim resolution professional at the address
mentioned against entry No. 10

The financial creditors shall submit their claims with proof by electronic means only, All other creditors
may submit the claims with proofin parson, by post or by elecironic means.

Submission of faise or misieading proofs of ciaim shall atiract penalties. Mrs. Garima Diggiwal

(Interim Resolution Professional)
Date: 15.03.2024 Reg. No. IBBVIPA-001/IP-P-02018/2020-2021/13158
Place: Jalpur In the matter of Muktar Automobiles Private Limited

Authorisation of Assignment (AFA): AA1/13158/02/250524/105769
AFA vaiidity: 250572024
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